
GOVERNMENT OF INDIA 
MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP 

RAJYA SABHA 
STARRED QUESTION NO. *359 

ANSWERED ON 05.04.2023 
  

SKILL DEVELOPMENT PROGRAMMES IN THE COUNTRY 
  

*359.  SHRI HARNATH SINGH YADAV: 
  

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 
pleased to state: 
  
(a) whether Government proposes to speed up the skill development programmes; 
 
(b) if so, whether Government proposes to make any change in the present 
programmes; 
 
(c) if so, the details thereof; and 
 
(d) the State-wise details of centres established and the persons trained under the 
skill development programmes all over the country? 
  

 
 
 

MINISTER OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP 
(SHRI DHARMENDRA PRADHAN) 

 
(a) to (d) A Statement is laid on the table of the House. 
 
 
  



STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) OF RAJYA 
SABHA STARRED QUESTION NO. 359 TO BE ANSWERED ON 05.04.2023 
ASKED BY SHRI HARNATH SINGH YADAV REGARDING SKILL 
DEVELOPMENT PROGRAMMES IN THE COUNTRY 
 

(a) to (c) In order to meet skilling requirement for future workforce, improve the 
quality of skilling and align the training programs with the changes in the economy 
and technology to meet the needs of the industry, following steps have been taken 
by Ministry of Skill Development and Entrepreneurship (MSDE): 
 

i. Expansion in infrastructure of Industrial Training Institutes (ITIs) under 
Craftsmen Training Scheme (CTS) through new ITIs in Public and Private 
Sectors. 

ii. Upgradation and modernization of ITIs in terms of their infrastructure, 
pedagogy, curriculum and technology interventions. 

iii. Introduction of new-age courses in Internet of Things (IoT), Renewable 
Energy, Additive Manufacturing Technology (3-D Printing), Mechatronics, 
Drone Technology in ITIs. 

iv. Launching of the Pradhan Mantri Kaushal Vikas Yojana (PMKVY), for 
imparting short-term skill training to the youth. 

v. Implementation of JSS to impart Vocational Skills to non-literates, neo-
literates and the persons having rudimentary level of education upto 8th 
standard and school dropouts upto 12th standard in the age group of 15-45 
years. 

vi. Notification of common norms for bringing about uniformity and 
standardization in implementation of various Skill Development schemes by 
different Central Ministries/ Departments. 

vii. Setting up of Sector Skill Councils (SSCs) as industry-led bodies to develop 
National Occupation Standards (NOSs). 

viii. Implementation of Skills Acquisition and Knowledge Awareness for Livelihood 
Promotion (SANKALP), an outcome-oriented World Bank supported project 
for strengthening institutional mechanisms at both national and state levels. 

ix. Implementation of Skills Strengthening for Industrial Value Enhancement 
(STRIVE) scheme, a World Bank assisted project launched with the objective 
of improving the relevance and efficiency of skills training provided through 
Industrial Training Institutes (ITIs) and apprenticeships. 

x. Mobilisation/outreach activities through Kaushal/Rozgar Melas, Skills Career 
Counselling Scheme in making skilling aspirational. 

xi. Alignment of courses as per National Skill Qualification Framework (NSQF). 
xii. Trainings of Trainers through National Skill Training Institutes (NSTIs) and 

Institutes of Training of Trainers (IToTs). 
xiii. Launch of National Apprenticeship Promotion Scheme (NAPS) to promote 

apprenticeship training in the country by providing stipend support to the 
apprentices, undertake capacity building of the apprenticeship ecosystem and 
provide advocacy assistance to support rapid growth. 

 
(d) State-wise details of centers established under various skill development 
programmes of MSDE is at Annexure-I and the persons trained under these 
schemes viz. PMKVY, JSS, NAPS and CTS (ITIs) are at Annexure-II. 
  



Annexure I 
 

ANNEXURE REFERRED TO IN REPLY TO PART (d) OF THE RAJYA SABHA 
STARRED QUESTION NO. 359 TO BE ANSWERED ON 05.04.2023 REGARDING 
“SKILL DEVELOPMENT PROGRAMMES IN THE COUNTRY” 
 

Number of Skill Development Centres State/Union Territory-wise under PMKVY, JSS, 
NAPS, and ITIs (As on 31.12.2022) 
 

S. No. State/UT 
PMKK’s 
Centers* 

JSS 
centers NAPS 

ITI 
Govt. ITIs Pvt. ITIs 

1 
Andaman And Nicobar 

Islands 0 1 3 3 1 
2 Andhra Pradesh 23 6 695 82 428 
3 Arunachal Pradesh 7 0 8 7 0 
4 Assam 28 5 348 30 12 
5 Bihar 47 21 352 151 1220 
6 Chandigarh 1 1 51 2 0 
7 Chhattisgarh 22 14 155 121 113 
8 Delhi 8 3 353 17 36 
9 Goa 1 1 172 11 2 

10 Gujarat 28 9 3939 274 234 
11 Haryana 24 4 3128 160 228 
12 Himachal Pradesh 11 11 375 128 140 
13 Jammu And Kashmir 18 1 211 49 1 
14 Jharkhand 20 12 256 76 269 
15 Karnataka 32 12 1183 274 1226 
16 Kerala 20 9 871 149 314 
17 Ladakh 2 2 2 3 0 
18 Lakshadweep 0 1 1 1 0 
19 Madhya Pradesh 52 27 716 194 884 
20 Maharashtra 41 21 3743 422 606 
21 Manipur 13 4 9 10 0 
22 Meghalaya 6 1 15 7 1 
23 Mizoram 3 1 3 3 0 
24 Nagaland 3 2 9 8 0 
25 Odisha 26 28 479 63 450 
26 Puducherry 4 0 91 8 7 
27 Punjab 22 2 497 114 236 
28 Rajasthan 32 8 541 160 1491 
29 Sikkim 3 0 22 4 0 
30 Tamil Nadu 35 8 1487 87 418 
31 Telangana 28 6 630 67 230 

32 
Dadra & Nagar Haveli 

and Daman & Diu 0 2 46 3 0 
33 Tripura 4 2 24 20 2 
34 Uttar Pradesh 81 47 3588 286 2937 
35 Uttarakhand 13 8 332 105 84 
36 West Bengal 41 8 598 149 138 

  Grand Total 699 288 24933 3,248 11,708 
                 * PMKK – Pradhan Mantri Kaushal Kendras 
 

  



Annexure II 
 

ANNEXURE REFERRED TO IN REPLY TO PART (d) OF THE RAJYA SABHA 
STARRED QUESTION NO. 359 TO BE ANSWERED ON 05.04.2023 REGARDING 
“SKILL DEVELOPMENT PROGRAMMES IN THE COUNTRY” 
 

State-wise number of persons trained: 
 

 
***** 

S. 
No. 

State 

PMKVY 
(2015-16 to 
December, 

2022) 

JSS 
(2018-19 to 
December, 

2022) 

NAPS 
(2018-19 to 
December, 

2022) 

CTS (ITI) 
(2018 to 

September, 
2022) 

1 Andhra Pradesh 4,57,562 39,782 38,671 2,12,083 
2 Arunachal Pradesh 83,826 726 50 2,698 
3 Assam 7,20,740 34,288 28,180 12,502 
4 Bihar 6,33,217 92,908 13,942 4,35,371 
5 Chhattisgarh 1,79,365 57,029 15,261 96,674 
6 Goa 10,065 6,327 11,136 7,462 
7 Gujarat 4,11,395 67,234 2,39,851 3,53,636 
8 Haryana 6,51,495 33,188 1,47,076 2,24,960 
9 Himachal Pradesh 1,48,741 14,940 15,051 87,730 

10 Jharkhand 2,74,215 29,617 23,873 1,20,558 
11 Karnataka 5,17,238 64,468 1,25,305 2,76,270 
12 Kerala 2,54,574 56,137 28,665 1,40,737 
13 Madhya Pradesh 9,08,074 1,86,063 53,248 3,09,316 
14 Maharashtra 12,17,288 1,37,583 4,17,118 4,48,665 
15 Manipur 90,387 21,915 133 490 
16 Meghalaya 47,955 0 446 2,365 
17 Mizoram 32,266 1,100 13 1,534 
18 Nagaland 42,342 6,493 61 1,039 
19 Odisha 5,53,217 1,22,266 24,301 2,14,613 
20 Punjab 4,35,141 11,254 34,147 1,80,108 
21 Rajasthan 10,94,168 39,586 33,704 4,94,744 
22 Sikkim 13,803 0 763 1,049 
23 Tamil Nadu 7,59,666 47,780 1,50,674 1,33,803 
24 Telangana 4,22,656 38,481 90,879 1,25,641 
25 Tripura 1,39,731 6,548 1,359 9,211 
26 Uttar Pradesh 19,47,356 3,21,159 1,20,325 12,45,387 
27 Uttarakhand 2,02,904 42,964 30,613 41,226 
28 West Bengal 5,86,053 49,126 57,473 1,54,061 

29 
Andaman and 

Nicobar Islands 
3,914 1,460 40 1,976 

30 Chandigarh 26,940 5,874 1,922 4,523 

31 
Dadra and Nagar 

Haveli 
Daman and Diu 

10,134 6,660 2,842 40,380 

32 Delhi 5,02,575 20,564 45,434 1,403 
33 Jammu and Kashmir 3,11,277 10,656 2,481 24,759 
34 Ladakh 3,319 0 51 533 
35 Lakshadweep 270 0 30 1,142 
36 Puducherry 30,327 0 3,186 3,416 

Grand Total 1,37,24,196 15,74,176 17,58,304 54,12,065 


